BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE SITTING AT CHENNAI

ORIGINAL APPLICATION NO. 266 of 2025 (SZ)

IN THE MATTER OF
S.Lakshmikanthan,
S/o. Sreetharaman,

Artyankuppam, Puducherry — 605 007 ... Applicant

and

1. The District Magistrate,
15t Floor, New Revenue Complex,
Puducherry - 605 009 and 5 others ... Respondents

INDEXTOADDITIONAL DOCUMENTS NO.1

SI. Description of Document Page No.
No
1 | Clear copy of the Prior Site Approval dated 29.07.2024 issued
by the 3 Respondent to the 6™ Respondent — Annexure - 1 1

2 | Clear copy of the Approved Layout Plan dated 29.07.2024 ,
approved by 3 Respondent -Annexure 2

Place : Chennai
Date :10.01.2026 Filed by :

p

V.B.R. MENON
Counsel for Applicant
Mobile : 9384762930
E-mail : vbrmenon@gmail.com
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Annexure - 1

Government of India

HATTT
Ministry of Commerce & Indust
quT fawlesd GR&m TS
Petroleum & Explosi Safety Or isation (PESO)
A SR D - T, =i 1-8, GERT T, ARA U, 26 TS WS, JTTEFHH
33- 600006
A & D - Wing, Block 1-8, lind Floor, Shastri Bhavan,

26 F Road, Nt
Chennai - 600006

E-mail : jtccechennai@explosives.gov.in
Phone/Fax No : 044 - 28287118,28281023,28281041,28287119/28284848

AT INo : AIPISCIPY/14/332 (P590376) 3 /Dated : 29/07/2024

ﬁa‘[ﬁ/‘l'o,

fawa /sub :

TR /Sir(s),

M/s. BHARAT PETROLEUM CORPORATION LIMITED,
1st Floor Raj Towers,,

Near Kalaingar Arivalayam

Tiruchirappalli,

District: TIRUCHIRAPPALLI

State: Tamil Nadu

PIN: 620002

Survey No, 3/5A, Ward K, Block no 6 ( RHS OF INDIRAGANDHI SQUARE To MARAPALAM JUNCTION), OLANDAI, Puducherry, Taluka: Puducherry, District: PONDICHERRY, State: Pondicheri, PIN: 605004 o g
¢ Tl A,B Retail Outlet- GaigHIeH & 3ifimau & g & |

Proposed Petroleum Class A,B Retail Outletat Survey No, 3/5A, Ward K, Block no 6 ( RHS OF INDIRAGANDHI SQUARE To MARAPALAM JUNCTION), OLANDAI, Puducherry, Taluka: Puducherry, District:

PONDICHERRY, State: Pondicheri, PIN: 605004 Regarding in supersession of prior approval

PUIT 3T T HBT OIN1727822 &A1 29/07/2024 FT Herf TR X |
Please refer to your letter No. OIN1727822 dated 29/07/2024

AR o e B quT Ui ST &) Ueb Wiy faftiad ygifehd o dters S ket 81
The Drawing(s) nos. NRO/OLANDAI VILLAGE/2024 dated 24/07/2024, NRO/OLANDAI VILLAGE/2024 dated 24/07/2024 , showing the site and layout etc. of the above installation is/are approved in supersession of
old Drawings and a copy (of each) of the same is returned herewith duly endorsed in token of approval.

Conditions of the Approval:-

OBTAIN CLEAR CERTIFICATE FROM DISTRICT MAGISTRATE/COLLECTOR PRIOR TO CONSTRUCTION AND INCORPORATE TEXT IN NOC THAT NO DESIGNATED RESIDENTIAL AREA AND NO
SCHOOL/HOSPITAL AND WATER BODY WITHIN 50 METER FROM PREMISES AS PER SUPREME COURT ORDER APEAL NO. 421 OF 2022 DATED 14.03.23 - CPCB ORDER. ANY CERTIFICATE OTHER THAN
DISTRICT AUTHORITY WILL NOT BE ACCEPTED AND LICENCE WILL NOT BE GRANTED.

s@qﬁﬁamﬁ% SFOR fmfor Frf quf 89 & et USifera fram 2002 & SfeRfa TRET X1V H SR SR $=9 3g SWRIA Ueid TH/GeqrR U & Hoiy H offadd Fafefd axarda, $uan sifdm F1kars 7q 39 sy &
TR R

On completion of the construction as shown in approved plan following documents which are necessary in connection with the grant of a licence in Form XIV of the Petroleum Rules, 2002 for the above petrol pump may
please be submitted to this office for further action in the matter.

1. U= IX (Fow ) B ftad 4RT g ud gwaia Smded |
Form IX (enclosed) duly filled in and signed.
2. Sifera g 2002 & dE STAETE SfdeT WIS IR SUTSY $-YTA T I AT F 10000/~ (9 I — ifRmaH 10 oY ) BT AL Yeb AT o fHAT IR |
Alicense fee of Rs. 10000/- (per year - maximum upto 10 years) to be submitted online through e-payment facility available on online application portal under petroleum Rules, 2002.
3. 3rgHifed SReEw Bt i wfar |
Three copies of the approved plans.
4. Hem oAl R WRY USMeram faw 2002 (Hay-) F sicid Fram 130 #R 126 H Az A IR Tb 2% YHIUI-T S b WTa+ F) ATWILE http://peso.gov.in TR "GeH SR SiTTes Hisye & HIeAH J =1 741 81
|

Safety and Test Certificate as required under rule 130 and 126 of the Petroleum Rules, 2002 (enclosed) issued by Competent person and generated through On-line Competent Person Module available at
http://Peso.gov.in

5. USIfera W, 2002 & e 144 F dra Feifd Tum & ofuR fram mifdieor (TavuEiv) Hiegd & arsaiRiT Riten & Arerm & S foran mar SFTafy T U, SH% gR1eR $1R YR & 91y YSiufdhd SR /@A Bt
‘;Iﬁ FAYE | Y3{RUA : https://lsda.peso.gov.in/LSDAOnIline/Login.aspx & AT ¥ SAre TIaRf smac, §-C513]%ITI oo o ST 1
No objection certificate issued under Rule 144 of the Petroleum Rules, 2002 as per prescribed proforma by the District Authority through Licensing System for District Authority (LSDA) module only together with a
copy of drawings/plans endorsed with his sign and seal. Online NOC application eFiling may be accessed through URL : https://Isda.peso.gov.in/LSDAOnline/Login.aspx

6. IUHEGY A AT TIER TR IER B & 178 3ifiiepel safaei(ah) 3 T SR |

Specimen signature(s) of the person(s) authorised to sign the correspondence intended for the Organisation .

7. AT W % SR S & yofar BT g |
A confirmation to the effect that all work has been completed as per approved plan.

8.t Hon 9 o e O v & G BTG 1 Tw e |

One set of colour photographs of the petrol pump taken from different angles.
TSR, 519§ AT 05/06/2000 FRT HRT TSR, USIRTTH TUT Tpfaes T HATC GRT SIRIGRIA ST 2000 & Hicrde, ¥ 71 Wird (g, 5, YR 3R simiass & IUd 31 JAbUTH) aghal/mau
BT T U R

Please follow the requirement/provision of " Solvent, Raffinate and Slop ( Acquisition, Sale, Storage & Prevention of use in Automobiles)" Order 2000 notified by Government of India, Ministry of Petroleum and Natural Gas
vide G.S.R. 519(E) dated 05/06/2000.

R 2R, g7 SrgHIc/SRAR o i TRRaT & ST YT A § a1 a1 g 3 faftrdy @ ge 7 3t 1

This approval/permission, however, does not absolve from obtaining necessary permission/clearance from other authorities or under other statutes as applicable.

YIS /Yours faithfully,

((ST.IR.FIBR)
(Dr. R. K. Rathore))

el
Jt. Chief Controller of Explosives
/Chennai

(3ifIp BRI SR 3Mde Bt R, e quT 37 faaR0r & forw s 35T ¢ hitp://peso.gov.in )
(For more information regarding status,fees and other details please visit our website: http://peso.gov.in)
Note:-This is system generated document does not require physical signature.

True Copy

O\

VBR Menon
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Annexure - 2

2

12 [ 10 ‘ 9 ‘ 8 ‘ 7 6 ‘ 5 ‘ 4 ‘ 3 2 ‘ |
_ . LIC NO : (P590376) | T.SNO: 35A
>l E WARD & BLOCK NO : K & 6
_ or 35.00M E
- : COMPOUND WALL VILLAGE OLANDAI
Ve E N 1.20M HT
V2 : TALUK PUDUCHERRY H
&, | g H DISTRICT PUDUCHERRY
/ | i DP SWITCH
swop awencencr swrron
PUDUCHERRY
/ CANOPY STRUCTURE STATE upuc
/ oM T ABOVE ROOF LEVEL & 40N i == PINCODE PUDUCHERRY
oaRTHENT CLEAR COVERED WITH TWO LAYERS OF 3 NEAREST RAILWAY
/ uILDING (NoRA) \ R ODING METAL WIRE MESH 11 ¥ STATION PUDUCHERRY
/ \ VENTILATED SAVPLE =g ——14.50 NEAREST POLICE PUDUCHERRY
[N CITY[DRAINAGE CHANNEL " MPD STATION
/ N | \ 1x15KL U/G MS WELDED TANK 2.010x5.00M LONG MS/MS(SPEED)) NEAREST FIRE G
NDRA TESTED PRESSURE 0.36KG/CM INSTALLED IN N 2 & PUDUCHERRY
/ NDRA (NRDA) \ MASONRY PIT WITH RCC TOP. ASPER DRG. | \‘ =] w STATION
CER/9A APPROVED BY CCOE VIDE P6 (5) 82~ ~ y
o | oATEDO7 08 2001 ° LATITUDE / LONGITUDE 11.918036 /79.808932
f ] NOTE: —
PROPOSED BPCL . NDRA 1x20KL U/G MS WELDED TANK 2.01@x6.75M LONG || [N 14.50 k4
‘ RO IN T.S.NO : \ TESTED PRESSURE 0.36KG/CM INSTALLED TN : I. PROPOSAL SHOWN IN RED. —
MASONRY PIT WITH RCC TOP. ASPER DRG. 2. DISMANTLED SHOWN IN YELLOW. —
| swop 7.67M “ T 3 S0y BY GCOE VIDE P (5] 3. APPROVED BUT NOT CONSTRUCTED SHOWN IN GREEN.
) 4. PRO. TANK IS CONFG TO IS 10987.
\ DAL UIG HSD WELDED TANK 275018251 LONG 5.END PLATE 8MM TH, SHELL PLATE 6MM TH.
6.FILL POINT 3.65M RADIUS.
MASONRY PIT WITH RCC TOP. ASPER DRG.
veros N s R AR LT, T ETANNG WAL D Ao on K
(=} . 8. NO ELECTRICAL WIRE PASSING OVER THE SITE.
~ ~COFCWIDE CERTER MEDTAR 14.50 9. VENT PIPE 50MM® 6.0M HT AND 4.0M CLEARANCE COVERED WITH
Y _— ?/i ______ GoFTHEROAD - ‘,/ 3 B.M TWO LAYERS OF NON-CORRODING METAL WIRE MESH |1 PER LINEAR CM.
-0 — INDIRAGANDHI SQUARE TO MARAPALAM JUNCTION 0 CANOPY 10. 4NOS. FIRE EXTINGUISHERS D.C.P. TYPE, 10KGS.CAP. AND 4NOS. SAND
<70 MARAPALAM JUNCTION - .60k < SR ARE IoMABAEALS | Canory @.| warer 10. 4NOS. FIRE EXTING
\ 6.00M HEIGHT 11. HSD/MS, MPD STP DISPENSING PUMP CONFG. TO IS 2148.
\ SHOP SHOP SHoP / 12. FILL PIPE AND DIP PIPE OF UNDER GROUND TANKS ARE PROVIDED
D Py WITH AIR TIGHT THREADED BRASS CAP.
INSIGN 13. NO SMOKING BOARD DISPLAYED AT SITE.
RO SITE BOUNDARY| ‘{ ENTRY BOARD RO SITE BOI:NDARV I;Eiﬁ.T:l:g‘::::FMG 1S 3043. —
2 L1250 ——10.00 2
P | 2.80M WIDE R.C.C SLAB CULVERT | o A. NECESSARY APPROVALS/CLEARANCES FROM MOP,
SALES BUILDING } — } JIRC AND ALL OTHER CONCERNED ,DEPARTMENT WILL BE OBTAIN.
o [room o 35.00 B. NO CASE IS PENDING IN ANY COURT OF LAW AGAINST THIS
! LUBE STORE 1.80x1 5M PREMISES/DEALERSHIP
SALES ROOM i - >¥ C. THIS IS NOT A RE-SITEMENT CASE. E
: AUTOMATION 2\:; ZS?T TO INDIRAGANDHI SQUARE - 1.60KM D. ALL FACILITIES WILL BE INSTALLED EXACTLY AS PER THIS PLAN.
+ casiroon 30 iaont ° o E. ERECTION OF CANOPY IS AS PER IS STANDARD DRAWINGS
s [warer coosx | 1smmasm L 8 __GOFTHEROAD __ __ ____ _ _ 8 | APPROVED BY CCOE/NAGPUR.. VIDE REF.NO.P6(5)83 DATED 09/05/2003
& [LaDiEs ToLeT. 120¢1.80M T MARAPALAM JUNCTION TO INDIRAGANDHI SQUARE T
7__[enTsTORET | 10xi0m 11.30M WIDE NH 32 ROAD
5 | ELECIPANELRM Tebasm TANK DETAILS
CAPACITY PRODUCT| PUMP TANK SIZE PLATE THICKNESS
501 .00M ¢/ 501 ROOF SHEET END SHELL
BEAM 1x20 KL Ms 2NOS | 201 @x675m 8mm 6mm
5| El
e T rasecenne S 2.00M WIDE CENTER MEDIAN S XI5 KL y B T oxs00m | 8mm -
INOS
H [RS8 [RoSToE | 3x6x2
ANOPY CoLUMN 8 srick wau """""""' 1 x45 KL HSD WD | 2758x825m 8mm 6mm
Ve - S rouno e T N D
I - :;".;‘é?-?":":."ﬁ."?é: ™® AREA OF THE PLOT (ABCDA) = 1225.00 SQ.M
6.00 ] T —150MM PeC 18 wiTh dovn weTAL 2 < GILBARCO VEEDOR ROOT STP :AS PER CCOE
R el N g L __ iOF—"ﬁ ROAD_ & | LETTER RI(1)136/SUMO/679, DT-18-10-06
= ) d (s(ucs‘-;u‘.;mﬂ:mvgér{"?‘:-'g - INDIRAGANDHI SQUARE TO MARAPALAM JUNCTION =
n —remons BB Conetaran scimiarions) 11.30M WIDE NH 32 ROAD
PUMP ISLAND Vi —».c.cs:5:60
oM CULVERT DETAILS WiTH RCC
S CULVERTSECTION TO MARAPALAM JUNCTION - 0.60KM —
i Moo o COMPOUND WALL DETAIL CuLvERTSECTION
CANOPY - SECTION SITE LAYOUT PLAN
SCALE1:2000 e 2410712024 APPLYING FOR PESO IN-SUPERSESSION DsP)
ven? oo consie o pouBLe ayer 1. AS PER THE SUPREME COURT ORDER DATED 14/03/2023 IN CIVIL APPEAL |  DATE BRIEF RECORD INITIAL
Sl e NO. 421 OF 2022, THE SITE IS MEETING ALL CPCB NORMS AND THERE IS oo S
570 0.75/1.5 .p. NO DESIGNATED RESIDENCE (NDRA),SCHOOL,HOSPITAL WITHIN THE DWG NO : NRO/OLANDAI VILLAGE/2024 -
T s e P 50M AWAY FROM THE RO PERIPHERY. P~ LandscapeDesigner
somme NS PRESUTON RCC SLAB 1:2:4 MIX .IMTH. H 1:2000 architects, engineers & interior designers
— Jr— VIGNESHWARAN.N
o peno L T AL URSE Top 2. INFUTURE IF IT IS SEEN THAT THERE ARE VIOLATIONS/ ESTABLISHED 33, Padhuvai Nagar, Chinthamani,
O =7 I T B — [ PUBLIC COMPLAINTS IF ANY WITH RESPECT TO NON-COMPLIANCE OF Tiruchirappalli - 620 002 , Tamil Nadu.
T R T T o T CPCB NORMS AS ON DATE OF THIS UNDERTAKING PESO MAY TAKE phone 99521 95922, 0431 - 2705521
| R S SN s _ | rccunmeLseam ACTION AS DEEMED INCLUDING CANCELLATIONS OF LICENSE. Emal resi@gmil o
E [r—— E landscapedesignerr@outlook.cor
i I 1‘; | SIS ST e | oo Fintsn 3. AS PER THE LETTER NO :1300/TCP/SC/2024/373 DATED 16.05.2024 - THE ndscapdesignerroutookceon
bl M Eowrenee ¥ wmall PROPERTY IN T.S.NO 3/5A, WARD - K, BLOCK NO - 6, OLANDAI VILLAGE,
ﬁ o ————r.cce0 PONDICHERRY TALUK, PONDICHERRY DISTRICT, PONDICHERRY 1S
cross secrion I saNorInG EARMARKED AS “COMMERCIAL ZONE” (NON DESIGNED RESIDENTIAL
CABRLCATION Contiana 1014 sosa7/02 sz AREA) AS PER THE NOTIFIED COMPREHENSIVE DEVELOPMENT PLAN - B
VENT HoOD consisT or poust LavER 2036 OF PUDUCHERRY REGION, WHEREIN SETTING UP OF FUEL RETAIL
O o pER LR CH. FRONT ELEVATION SECTION ON AA OUTLET IS PERMITTED. NO OBJECTION LETTER IS ISSUED BY CHIEF
st ors/isur, TOWN PLANNER.
Toomo s e AL P 5.00M
o SooM
Somno WS PPE ST [ 4. AS PER THE LETTER NO : 1395/PW/EEI/DB/C-22/2024-25 DATED 22.07.2024 TERRITORY MANAGER
euminG soss i xgms wa g g — T - THE EXECUTIVE ENGINEER IRRIGATION DIVISION OF PWD, GOVT OF RETAIL - BPCL - TRICHY
and o 7y S ﬂ -~ N LINTH BEAM PUDUCHERRY CONFIRMED THAT THE WATER WAY ON THE SIDE OF THE
E B ey . -~ (0:23x030) PROPERTY IS ONLY A "URBAN DRAINAGE CARRIER" . BHARAT PETROLEUM CORPORATION LIMITED
[ Bid R a o e 8 H ; . b st 3 .
||| e $ —] - [ COLUNN ROD 4 os 120 1. LAYOUT COMPLYING WITH RESPECT TO THE PNGRB AND CPCB GUIDELINES L QUEGradwib snptuGreps oIAE
E WoLbING bown FrrTINGS 3 L . o e [ IRNNBAT BT wAYS 2. FILL POINT IS SO LOCATED , THAT THE TANK LORRY UNDER DECANTATION HRA Wl gH T R%6T TeAiHd A
e B SRR P X - 2 H e IS IN DRIVE OUT POSITION. TRICHY TERRITORY
K BESR N | FE 3. EMERGENCY STOP SYSTEM IS AVAILABLE AT RO WITH TWO SWITCHES TITLE: - MS / HSD - FILLING STATION
cross secTion 'GROUND FLOOR PLAN FOUNDATION DETAIL 4. SALES SHALL BE STOPPED DURING TANKER LORRY DECANTATION
FABRICATION CONFIRMNS T0 15 10587/92 senerse PROJECT ;. NRO - RHS OF INDIRAGANDHI SQUARE TO
MARAPALAM JUNCTION ON NH 32, PONDY CITY]
12 7 3 2 |

| 0 |
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Before the Hon’ble National
Green Tribunal,
Southern Zone Sitting at Chennai

OA No. 266 of 2025 (SZ)

Between:

S. Lakshmikanthan,

S/0. Seetharaman,

No.4, Third Cross Street,

Kalaingar Nagar, Manavely,

Ariyankuppam,

Puducherry-605007 ... Applicant
and

The District Magistrate,

1*" Floor, New Revenue Complex,

Vazhudavoor Road,

Pettaiyanchathiram,
Puducherry — 605009
and 5 others ...Respondents
INDEX TO ADDITIONAL

DOCUMENTS NO.1

V.B.R Menon [Ms- 23/2012)
Counsel for Applicant
Ph: 9384762930
E-mail : vbrmenon@gmail.com
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